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Events being organised under ‘Azadi ka Amrit Mahotsav’ across the nation
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Awareness programme on Insolvency Profession

(With special reference to Graduate Insolvency Programme)

'R diarem 3R Alee aTAar ST A 'S3UE SEeIT TG Fealcadl UiheeTew G IMSHITIHS F FEAwr ¥ Niad Fha A6
4o U3 wisAw, WETE A 1§, 2022 F RAET AqET W ARSTT FEFA (AUe searead WamH & R{Aw w@gt F ar)
IMNST fFar 411 | 59 FHA F 2 yfasnfat F smer o |

‘The Insolvency and Bankruptcy Board of India’ had conducted the ‘Awareness programme on Insolvency Profession (With
special reference to Graduate Insolvency Programme)’, in association with ‘Indian Institute of Insolvency Professionals of
ICAl,” at ‘Jindal School of Banking & Finance, Sonipat, Haryana’ on 1st June 2022. The event was attended
by 2 participants.
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